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 t[THE MINISTER OF WORKS AND 
HOUSING AND PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): (a) Yes, 
Sir. 

(b) The Delhi Development Authority has 
reported that the number of awelling units 
constructed during 1978-79 and under 
construction in 1979-80 is 10,893 and about 
18,300 respectively ag detailed below:— 

t [Scheme for rural development 

91. SHRI  KALRAJ MISHRA; SHRI 
HARI SHANKAR BHABHRA: 

Will the   Minister of   RURAL RE-
CONSTRUCTION be pleased t0 state: 

t[ ] English translation. 
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(a) whether it js a fact that a new 
special scheme for rural development 
has been prepared during last year; 
and 

 

(b) if so, what are the details 
thereof? 
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t[THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
V. SWAMINATHAN): (a) Yes, Sir. 

(b) Details are given in the enclosed 
statement. 

Statement 

Note on the Integrated Rural Development 
Programme 

Areas covered 

During 1978-79, a new scheme known as 
Integrated Rural Development Programme 
(IRDP) was launched in 2000 blocks in the 
Special Programme Areas of SFDA, DPAP 
and CAD. Another 300 blocks were also 
taken up under the scheme; Area Planning for 
Employment as a part of IRDP in the non-
special programme areas of the country. 

Objectives and target group of beneficiaries 

The programme is intended exclusively for 
the benefit of the rural poor. The target groups 
eligible for assistance under the IRD 
programme, consists of small and marginal 
farmers, share croppers, agricultural 
labourers, rural artisans and persons belonging 
to the scheduled castes and scheduled tribes. 
These families will be raised above the 
poverty line through individual—beneficiary 
oriented   schemes  financed  by   government 

f[ ] English translation. 

subsidies and bank loans. Thia objective is to be 
achieved by intensifying development efforts in 
2000 blockg in the special programme area* like 
the SFDA, DPAP and CAD and also in blocks 
selected under area planning for employment at 
the rate of 300 blocks per year during the 
current plan period, in order to bring about a 
marke^ improvement in the living conditions of 
the poorer section of the population. The 
programme : contents mainly are development 
and intensification of agriculture including 
horticulture, animal husbandry and dairy, 
poultry, piggery, fisheries, sericulture, farm and 
social forestry, minor irrigation and land 
development, soil and water conservation, 
setting up of agro-based forest based and village 
and cottage industries and taking up meaningful 
programme for rural artisans and encouraging of 
self employment schemes. 

Subsidy 

Assistance in the form of subsidy is provided 
to the extent of 25 per cent to small farmers and 
33-1J3 per cent to marginal farmers and agricul-
tural labourers subject t0 a ceiling of Rs. 3000|- 
under IRD in SFDA and CAD and Rs. 4000/- 
under IRD in I DPAP In the case of scheduled 
tribes, subsidy is given at the rate of 50 per cent 
subject to a limit of Rs. 5000|-. 

Guidelines 

The Central Government has issued 
detailed guidelines on iRrj, programme. 
These guidelines indicate broadly the 
programme contents and rate of subsidies for 
the individual beneficiary under the IRD 
programme. The planning, coordination and 
execution of the whole programme is done 
by the respective States|UTs in accordance 
with the general guidance issued by the 
Central Government. The overall programme 
guidance, allocation of Central funds, overall 
co- 
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ordination and monitoring of the whole 
programme is done at the Central level. 

Coordination 

In order to achieve better coordination 
planning and speedy execution of the IRD 
programme, the State Governments|Union 
Territories have been advised to bring the 
departments implementing the special pro-
gramme and IRD under one single Authority I 
Department. The States | UTS have also been 
requested to set up District Agencies for 
planning and implementation of the IRD pro-
gramme in areas where such agencies do not 
exist. Detailed guidelines for Block-Level 
Planning have also been issued. 

Role    of State    Level    Coordination 
Committee (SLOC) 

A High Power Committee at the State level 
has been constituted in each State j UT, 
normally headed by the Chief Secretary| 
Agricultural Production Commissioner I 
Development Commissioner, for providing 
effective coordination and leadership in the 
implementation of this programme. The Heads 
of Departments of Agriculture, animal 
husbandry, irrigation, cooperation, forests, 
fisheries, finance, industries, planning, senior 
officers implementing programmes of rural 
water supply, rural health, family welfare, 
adult education, nutrition and representatives 
of Cooperatives and Commercial Banks are 
coopted as members. The representatives of 
the banking institutions, the Ministry of Rural 
Reconstruction and the Ministry of Industry of 
the Union Government are also members of 
the SLCCs. 

Pattern  of financial  assistance:— 

During 1978-79, the outlay for each IRD 
block in SFDA and CAD areas was fixed at 
Rs. 5 lakhs and the programme was fully 
financed by the Central Government. For each 
IRD block in DPAP areas, an amount of Rs. 4 
lakhs was given by the Centre 

as grant and the State Government was to 
contribute Rs. 1 lakh for each IRD block in 
DPAP areas. In case of 300 blocks selected in 
non-special programme areas during 1978-79, 
a sum of Rs. 2 lakh3 was provided for the 
programme and 50 per cent of the cost of the 
base line survey i.e. Rs. 30,000 was provided 
during the year. 

Achievements 

Though this was the first year of the 
programme, 2,110,664 families were 
identified under this programme and 6,24,288 
families were actually assisted. An amount of 
Rs. 32.67 crores was utilised by way of 
subsidy and an amount of Rs. 54.60 crores 
was mobilised by way of bank credit for 
assisting these families.] 

Opening of schools in Pitampura and 
Shalimar  Bagh,  Delhi 

92. SHRI  NARASINGHA   PRASAD 
NANDA: SHRI DINESH GOSWAMI; 
DR. V. P. DUTT; 

Will the Minister of EDUCATION be 
pleased to state: 

(a) the number of schools so far 
opened in newly developed colonies 
of DDA such as Pitampura and Shali 
mar Bagh; 

(b) whether the sites have been 
allotted and school buildings have 
been constructed; and 

(c) if the reply to part (b) above be 
in the negative what are the reasons 
for the delay and by when the school- 

Cing facilities shall be provided there for the 
benefit of children of these localitiesf 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE (SHRI 
B. SHANKRANAND); (a) to (c) The 
requisite information is being collected and 
will be laid on the Table of the Sabha ag soon 
as possible. 


